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[Shri P. Rajagopal Naidu]
steps to anest this ‘brain
drain’ in the field of medicipe.
And, ways aad means should be
found to attaract medical pra-
ctitioners to semi-urban and rural
areas,

In this direction , the schemes
announced recently by 24 major
banks of the country to provide
financial assistance to medical
practioners wishing to serve in rural
areas are most wclcome.  These
banks shculd provide speciar  as-
sistance to doctors returning f{rom
abroad to enable them to set up
clinics of their own with svitable
equipment.  All these  scheme
shou?cl be widely  publicised in
India and abroad so that quite a
good number of doctors may take
advantage of them.

(xi) ALLEGEDP  REDUCTION IN
COAL SUPPLY To RoSHAN SIZING
MILLS AND OTHER MILLS IN
BURHAMPUR
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(xil) ALLEGED DEROGATORY RE-
MARKS AGAINST MAHARISHI
VALMIKI ON DEeLHI Door-
DARSHAN.

DECEMBER 24, 1981

Rule 377 368
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(xii} ALLOTMENT OF FUNDS TFOR
THE DAIRY DEVELOPMENT PRrO-
GRAMME IN BIHAR
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(xiv)) Neep  ror CBI ENQUIRY
INTO THE MURDER OF A VERIFICA-
TION OFFICER IN A TEMPLE AT
TIRUCHENDUR.

SHRI C. T. DHANDAPANI
(Pollachi) Sir, I have to bring
to the notice of the House 2 matter
of considerable  concern to the
public in g neral and to the prople
of Tamil Nadu in particular.

Under the provisions of the
Coastitution, ‘religious  institu-
tions’ fall in the Concurrent List
ot thn Scventh  Schedule to the
Conastitution and the Centre can
enact law in regard  to  such
institutions. It  has  been  the

exp-rienc. that scmetimes
religious  institutions  have  been
mismanaged and undesirzble

activitics  have taken place, and
even murders have been conunitted
as  cvidenced in a case in Tamil

Nadu.

In a reeent casc ot murder
in Tamil Nadu, it appears that
high  authoritics  arc involved.
I, therefore, demand that a CBI
inquiry muwy bz instituted by
the C:ntral Government so that
tull tacts ol tha case somc out,
and the culprits are brough to book,
and deterrent  action  is taken
agtinst all concerned.

I would also likc to bring to
noticz that  responsible  Press,
which tried to bring out the truth
behind this heinous murder, has
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been persecuted by the authorities.
Thisisundemocratic. I would urge
the Central. Government ta look
into the matter without turther
delay. '

I would turther urge upon the
Government of India to see that
the religious institutions in the
States are run on proper lines to
serve the purpose tor which they
are mcant.

(xv) RAILWAY TRAVEL IN EASTERN
U.P. aNDp BIHAR

SIHHRI JITENDRA PRASAD
(Shahjahanpur) : Under rule 377
I make the following statement.

I would like to dreaw the attention
ol the Minister of Railways towards
the inhuman and dangerous con-
ditions in  which poor labourers
and their {omilies  travel from
Eastern U.P, and Bihar to Punjab
in  scarch of work every vyear
during the harvest scason. It is a
common sight that during the har-
vest  scason  thousends of persons
women and children, trsvel every
day from U.P. and Bihar to Punjab
on the roof of the trains which go
towards  Punjab, It is scen that
during the sununer months with
the Dblazing sun and hot winds, or
in the rainy sc son when it is raining
very heavily and cven now during
the severe winter months  these
poor people  clinge dangerously
on the rool of the mail  trains
which run at a very fast speed.
Sceveral of them fall sick due to
adverse weather  and some get
clectrocuted  due to lack of accom-
modation in the existing trains. As
carlier said, this rush of labourers to
and fro Punjab is only at the time
of harvest. Hence, the Minister
of Railways should make adequate
provisions for running Lzbourers’
Specials from Bihar and Fastern
U.P. to Punjab during the harvest
scason and after it to facilitate thou-
sands and thousands of poor



